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Annexure-5 

   

Name of the corporate debtor: Cals Refineries Limited……………………; Date of commencement of liquidation: 25/6/2019 being date of receipt of order( dtd 

10/6/2019)…………………….; List of stakeholders as on: 5/9/2019………………………  
   

List of operational creditors (Government Dues)  

(Amount in ₹)  

Sl.  
N

o.  

Details of Claimant  Details of claim 

received  
  Details of claim admitted  Amount  

of 

continge

nt claim  

Amou

nt 
of any  
 

mutua

l  
dues, 

that 

may 

be  
set off  

 

Amou

nt of 

claim 

reject

ed  

Amount 

of claim 

under 

verificati

on 

Remar

ks,  
if any  

  

Department  Government  

Identificat

ion  No.  

Date of 

receipt 
Amount 

claimed  
  

 Amount 

of claim 

admitted 

Natu

re   
of  

claim  

Amount 

covered 

by lien 

or  
attachm

ent 

pending 

disposal  

Whether  
lien /  
attachm

ent  
 

removed

?  
(Yes/No)  
   

% 

share  
in total  
amoun

t  
of 

claims 

admitt

ed   

      

Deputy 
Commissio
ner Of 
Income Tax, 
circle 5(2), 
Delhi 
 

   

Deputy 
Commissio
ner Of 
Income Tax, 
circle 5(2), 
Delhi 
 

     

23/7/20

19 

  

85250974

90 

  

85250974

90 

   

Dept 

dues 

        

98.78% 
               

      

Commissio
ner, 
Commercial 

   

Commissio
ner, 
Commercial 

     

23/7/20

19 

   

80500 
   

80500 
   

Dept 

dues 

        

0.0009

% 
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Tax, West 
Bengal 
 

Tax, West 
Bengal 
 

                                                

                                                

   

  
 

 

 

 

 


